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Symbiosis Law School Hyderabad, Constituent

of Symbiosis International (Deemed

University), Pune is founded on pillars of

expertise, justice and Service and is committed

to impart quality legal education confirming to

acclaimed International standards. SLS-H is

cocooned in the upcoming educational zone

with state of art infrastructure catering

impending needs of student community. It

endeavors to create value conscious skilled

lawyers with par excellence serving dynamic

needs of the community through Bar and

Bench.

ABOUT THE COLLEGE 



Centre for Rights of the Differently Abled (CRDA)

is a student-run Centre of Symbiosis Law School,

Hyderabad which has enabled all the students of the

institution to showcase their interest in disability

laws. The Centre provides both social and academic

fora to develop this interest, and in doing so, hopes

to create and sustain an inclusive environment for

persons with disability. The Centre has successfully

organized both intramural and national such as

fundraisers, workshops and webinars by partnering

with NGO’s. Memorandum of Understanding has

been signed with NCPEDP in order to conduct

surveys, workshops, seminars etc. in order to

research further and spread awareness among the

students. 

ABOUT THE CENTRE 



IN COLLABORATION WITH NCPEDP
(National Centre for Promotion of
Employment of Disabled People)

The National Centre for Promotion of

Employment for Disabled People (NCPEDP) is a

cross-disability, non-profit organization, working

as an interface between the government, industry,

international agencies, and the voluntary sector

towards empowerment of persons with

disabilities. NCPEDP aims to empower people

with disabilities through appropriate legislation,

encouraging employment of people with

disabilities, creating awareness on disability

issues, and promoting accessibility in public

spaces, products, services and technologies.



The Legal Opinion Competition is a National

Competition conducted by CRDA in collaboration with

NCPEDP. This competition is being conducted with

the objective to inspire dialogue amongst students

about legislation and policy for the differently abled

community. This competition shall be open to all

Graduate and Post Graduate Students currently

pursuing their degree from any recognized College /

University and through this competition we hope to

provide a platform for students where they can

advocate for the rights of the differently abled

community and provide solutions for legal disparities

in the system.

Participants shall be presented with a problem

formulated by the NCPEDP; the problem will pertain

to an issue/scenario relevant to current reality of the

differently abled community. 

ABOUT THE COMPETITION



Participants are to submit their original legal opinion on

the issue in written format that must strictly follow the

guidelines mentioned in the rulebook. The submissions

will be assessed by a panel of judges consisting of SLS-

H faculty and NCPEDP members.

The top ten contestants will be invited to Symbiosis Law

School, Hyderabad to take part in the offline rounds of

the competition. The offline rounds will be conducted on

10th October, 2022 and 11th October, 2022. There will

be three rounds conducted on the 14th of October; the

quiz round, the debate round and the presentation round.

In the quiz round; participants will be quizzed to assess

their knowledge about the legislation and current affairs

regarding the differently abled community. In the debate

round; participants will debate against each other

following the prompts given. And in the presentation

round; the participants are required to make a

presentation with suggestions to the NCPEDP that will

improve current legislation in India.



The cumulative score of all three rounds will be used to

determine the top five participants who will further

participate in a panel discussion on 11th October. The

panel discussion will also include a Q&A session. The

top three winners will win cash prizes and certificates

of excellence. The top ten participants will receive a

token of appreciation and certificates of excellence. All

the participants will be awarded with e-certificates of

participation. Valedictory will conclude the event on

the 11th of October, 2022. 



• Interested candidates are to fill the registration google

form provided. 

• Last date for registration is 23rd September, 2022

• The registration fee is to be paid to the bank account

mentioned and no refunds shall be permitted.

• Only one entry per team shall be permitted

• Registration fee: 500/- for team of one and 

900/- for team of two

REGISTRATION

ELIGIBILITY

Graduate or Post Graduate Students currently pursuing

their degree from any recognized College/ University are

eligible to participate in the competition. There is no cap

on the number of registrations from an institution.



Registrations Open: 14th September, 2022

Release of the problem: 23rd September, 2022

Last date for Registration: 23rd September, 2022

Last date for Submission: 29th September, 2022

Announcement of Results: 2nd October, 2022

Offline rounds commencement: 10th October, 2022

Panel Discussion and Valedictory: 11th October, 2022

IMPORTANT DATES



1st place will be awarded a cash prize of 7,000/-

and a ‘Certificate of Excellence’

2nd place will be awarded a cash prize of 5,000/-

and a ‘Certificate of Excellence’ 

3rd place will be awarded a cash prize of 4,000/-

and a ‘Certificate of Excellence’

Token of appreciation and a ‘Certificate of

Excellence’ for top ten contestants.

All contestants will be provided with a  e-

certification of participation.

AWARDS



i. Font and Size: Times New Roman Title - 16pts (Bold)

Heading - 14pts (Bold)

Sub-Heading - 12pts (Bold) Main Text - 12pts

Footnote - 10pts

ii. Line Spacing (Body): 1.5 lines

iii. Font Style (Footnote): Times New Roman

iv. Line spacing (footnote): 1 line

v. Page Margin: 1 inch on all sides

vi. Word Limit: 2000 to 3500 words

ivii. Paper Specification: A4 size

viii. Alignment (Body): Justified

ix. Alignment (Cover Page): Centre alignment

x. Footnotes: For Footnotes 21st Edition Bluebook shall

be strictly followed. Any data borrowed from any other

source shall be duly acknowledged in the footnote

otherwise it shall be considered as plagiarism.

RULES



xi. Similarity index of up to 15% is permitted. Footnotes,

bibliography, Quotations, Title page, general words

repetition, name of the statutes, legal provisions are

excluded from the permissible limit of similarity index.

xii. The submission is to be uploaded on the google form

in both doc. / docx. and pdf format.

xiii. Submission is to be made in IRAC format.

xiv. Only one entry per person/team is permitted. And in

case of multiple submission, only the first entry would be

considered.

xv. Shortlisted candidates will be intimated regarding

offline rounds in due course of time. 



A/C Holder Name: Symbiosis Law School Hyderabad

A/C No: 216310100005057

Bank: Union Bank of India

Branch: Mamidipally

IFSC Code: UBIN0821632

BANK DETAILS FOR REGISTRATION

SCAN QR CODE TO REGISTER

OR Use the link below

https://forms.gle/UaseEFC7sCKNJvHu9



Email: crda@slsh.edu.in

Chief Patron - Dr. Santosh Aghav, Director

Patron - Dr. Anuraddha Binnuri, Deputy Director

Faculty Convenor - Ms. Ashika Pradhan, Faculty In-Charge

ashika.pradhan@slsh.edu.in

Student Convenor: Samruddhi Shetty, President 

Contact: 9632980077, samruddhi.s.shetty@student.slsh.edu.in

 

Student Co-Convenor: Adara Abigail, Vice President

Contact: 9739254703, abigail.thimothy@student.slsh.edu.in 

http://twitter.com/teamcrda

https://www.facebook.com/CRDA.slsh

https://www.linkedin.com/company/centre-for-
rights-of-differently-abled/

https://www.instagram.com/crda.slsh

For any queries contact us at: 

For further updates, follow us on:


